THE HIGH COURT OF ORISSA, CUTTACK

LETTER OF ENGAGEMENT

~

No... .l =25 pate. S o ==x

Ms. Kandi Himaja, Daughter of Kandi Venkata Subba Reddy, resident of D. No.
2/195, West Street, Chintha Komma Dinne, Dist.- Y. S. R, Kadapa, State- Andhra Pradesh,
Pin- 516003 s selected for appointment as Research Assistant in the High Court
Establishment with a fixed honorarium of Rs 30,000/~ (Rupees Thirty Thousand) per month
and posted in the Secretariat of Hon'ble The Chief Justice. The appointment is purely on
temporary and contractual basis and shall be governed by the “Scheme for Selection and
Appointment of Research Assistant in the High Court of Orissa” (Scheme is available in the

Official website of the Court).

[t 1s made clear that the appointment shall be subject to further amendment of
Scheme from time to time.

She shall furnish undertaking in the Form prescribed in Scheduled - Il of the Scheme.
In addition to the above, she shall further undertake that she shall be abiding by the terms
and conditions of the Scheme amended from time to time.

She should join her new assignments on 06.12.2021 at 10.00 A.M. positively.

By Order
Sd/- C. R. Dash
Registrar General

A (o) cl-12 202
Memo No.......... 7 SA’( ....... ' Date) ..........

Copy communicated to;

1. Person Concerned,

2. Superintendents, Establishment/ Accounts / Recruitment/ Store and Purchase/
Stationery/ Library/ Vehicle and Computer Sections,

3. Bill Assistant (2 copies),

for information and necessary action. /

Special Off'éer (Specnal Cell)

Copy communicated to Superintendent, Computer Section with a direction to upload
the above “Letter of Engagement” in the Court’s Website.
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Special Officer ?Specnal Cell)
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